FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

SHREE AHUJA PROPERTIES AND REALTORS PRIVATE LIMITED

OPERATING IN THE REAL ESTATE INDUSTRY IN MUMBAI
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor Shree Ahuja Properties and Realtors Private Limited
along with PAN/ CIN/ LLP No. CIN: U45400MH2007PTC172860
PAN: AALCS1139C
2. | Address of the registered office Flat No. 111, 11th Floor, Soona Villa, Perry Cross
Road, Bandra (West), Mumbai City, Mumbai,
Maharashtra, India, 400050

3. | URL of website https://saprpl.stellarinsolvency.com/

4. | Details of place where majority No information received from the management
of fixed assets are located of the Corporate Debtor.

5. | Installed capacity of main No information is received from the management
products/ services of the Corporate Debtor.

6. | Quantity and value of main As per the latest audited Financial Statement of
products/ services sold in last FY 31-03-2020, the revenue from operation is
financial year INR 18,80,00,000

7. | Number of employees/ workmen  [No information is received from the management

of the Corporate Debtor.

8. | Further details including last For details, please contact at:
available financial statements ip.saprpl@gmail.com
(with schedules) of two years, Visit website:
lists of creditors are available https://saprpl.stellarinsolvency.com/
at URL:

9. | Eligibility for resolution applicants |For details, please contact at : ip.saprpl@gmail.com
under section 25(2)(h) of the Visit website:

Code is available at URL: https://saprpl.stellarinsolvency.com/

10.| Last date for receipt of August 19th, 2026
expression of interest

11.| Date of issue of provisional list of |August 29th, 2026
prospective resolution applicants

12.| Last date for submission of September 3rd , 2026
objections to provisional list

13.| Date of issue of final list of September 13th, 2026
prospective resolution applicants

14.| Date of issue of information September 18th, 2026
memorandum, evaluation matrix,
and request for resolution plans to
prospective resolution applicants

15.| Last date for submission of October 18th, 2026
resolution plans Note :- Pertainent to mention that orginal Form

G was issued on March 19th 2026 . In the

14th COC Meeting held on 30th June 20286, it was
decided by the COC to re-issue the process of
inviting Exression of Interest.

Further, persons who have already submitted an
Expression of Interest and whose name appears
in Final List of Prospective Resolution Applicants
issued by the RP are not required to submit fresh
EOI and they would be regarded as deemed
Prospective Resolution Applicants

16.| Process email id to submit EOI ip.saprpl@gmail.com

17.| Details of the corporate debtor’s No information is received from the management
registration status as MSME. of the Corporate Debtor.

Place: Mumbai Sd/-

. .|;Date:20-07-2026 . | |iicd Mr. Rajan Garg

L et e Resolution Professional

(Under € P) IBBI/IPA-001/1P-P02397/2021-2022/13624

. Digitally signed  Address and Email ID as per IBBI registration A101, Nav Parmanu CHS Ltd,
Rajan bly Rajan Garg Patil Wadi, Chembur, Mumbai-400071. Maharashtra.
Ga rg 135395_?2260?2? IBBI Regn. No- IBBI/IPA-001/IP-P02397,/2021-2022/13624.
3311440530 Email: fcarajangarg@gmail.com

o iy Project-specific address:-

23305’}“0" Professional Stellar Insolvejncy P:’ofessionals LLP

Suite No. 5, 8th Floor, 207, Embassy Centre, Jamnalal Bajaj Marg,

Nariman Point, Mumbai, Maharashtra - 400021

Email: ip.saprpl@gmail.com

For Shree Ahuja Properties and Realtors Private Limited - Under CIRP
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